ACTION TAKEN REPORT

Ref: Action taken report in compliance to the orders of Hon’ble NGT order
dated 29/11/2022 in the matter of OA 92/2022 (CZ) Ram Milan Soni vs.
Archana Mishra & Others.

Hon’ble NGT issued following instructions on dated 29/11/2022 in the
matter of OA 92/2022 (CZ) Ram Milan Soni vs. Archana Mishra & Others. :-

“We deem it just and proper to call a report on the matter in issue in
present Original Application, from a Joint Committee consisting of:-

i. Representative of Commissioner, Nagar Nigam Bhopal.
ii. One Representative from Madhya Pradesh Pollution Control Board.”

In compliance to the orders received, a site visit of the Sagar Royal Homes,
Behind Aashima Mall, Hoshangabad Road, Bhopal was conducted on
27/12/2022 by the Joint Committee consisting of the following officials of the
concerned departments:-

1. Shri. Santosh Gupta, Superintendent Engineer, Nagar Nigam, Bhopal
2. Shri. A.K. Bisen, Executive Engineer , Regional office, MPPCB Bhopal
3. Ms. Jyoti Mankele , Assistant Engineer, Nagar Nigam, Bhopal

Shri. Jainendra Chandel, Chemist, Regional office, MPPCB Bhopal were
present during the inspection. The Joint committee conducted the inspection in
the presence of Shri. Ram Milan Soni (Applicant), Shri. M. K. Shrivastava
(President), Sagar Royal Homes Avasiya Kalyan Samiti, Bhopal, A-98, Duplex
Sagar Royal Homes, Shri. Dilip Khadakar (Secretary), Sagar Royal Homes
Avasiya Kalyan Samiti, Bhopal, H.No. LG-01, A-Block, Sagar Royal Homes.

The Geographical location, photographs and visual observations were
recorded. The observations are as follows:-

1. The petitioner Mr. Ram Milan Soni is operating Sanchi Milk Booth
outside the premises at main gate of Sagar Royal Homes in South side
of the premises. The booth is located adjutant to 200 ft road in North
side of the road.

2. During inspection the petitioner shows the kaccha drain which is
located between the road and the milk booth. This drain is found
containing sewage overflow of one of the chamber of Sagar Royal
Homes.



. It is a small kaccha drain that as per observation has very thin flow
which is after a distance of approx. 32 meters joins a pacca drain.

. The Sagar Royal Homes is situation on the North side of 200ft road,
behind Aashima Mall, Bhopal. The GPS location of the colony has been
recorded using a mobile-base GPS application. GPS coordination of
society 1s 23°10°57.86” N and 77°27°28.52” E. The location is marked
on the Google map is enclosed as Annexure- I.

. As per observation, Sagar Royal Homes is a residential colony consists
of 16 duplex and 82 flats in multi-stories. Colony is having sewerage
network system and the overflow of one of the chamber is found
flowing into the drain located near milk booth.

. As per information provided by the residents, currently the Sagar Royal
Homes Avasiya Kalyan Samiti is in-charge of all the maintenance work
of the colony. The photographs taken during the inspection are enclosed
as Annexure — II.

Action Taken

. The Officials of Sagar Royal Homes Avasiya Kalyan Samiti Shri. M. K.
Shrivastava (President) and Shri. Dilip Khadakar (Secretary) was
instructed to stop the overflow of chamber and clean the kaccha drain
near the milk booth.

. The Sagar Royal Homes Avasiya Kalyan Samiti submitted the fees of
Rs. 2000/- to the Nagar Nigam, Bhopal on dated 28/12/2022 for the
cleaning and collection of waste water from the drain. The Nagar
Nigam Bhopal on dated 28/12/2022 cleaned the drain and collected the
sewage from the chamber. The receipt is enclosed as Annexure- III and
photos of drain cleaning work done by Nagar Nigam Bhopal are
enclosed as Annexure- IV.

. The Sagar Royal Homes Avasiya Kalyan Samiti was instructed to
connect the sewerage system to the Nagar Nigam sewerage system laid
down under AMRUT yojna. The Samiti vide letter dated 29/12/2022,
informed that they have submitted that Nagar Nigam, Bhopal vide letter
dated 27/12/2022 provided the estimated cost of sewerage system
connection. Copy of the letter is enclosed as Annexure- V.

10.Sagar Royal Homes Avasiya Kalyan Samiti on dated 12/01/2023,

deposited Rs. 5,00,000/- into the account of Commissioner Nagar
Nigam, Bhopal to undertake work of joining the sewage line of society



to the nearby sewage network of Nagar Nigam Bhopal enclosed as
Annexure- VL

11.Sagar Royal Homes Avasiya Kalyan Samiti has also informed that until
the joining of the sewage line of the society to the sewage network of
Nagar Nigam Bhopal is completed, the generated sewage will be lifted
weekly through Nagar Nigam Bhopal for its treatment & disposal and
Society will pay the required fees to Nagar Nigam Bhopal for the work.

12.As per the CPCB methodology of environmental compensation in
reference to Hon’ble NGT order 593/2017 dated 28/08/2019,
environmental compensation of Rs. 2,16,130(Two Lacs Sixteen
Thousand One Hundred and Thirty) is assessed on Sagar Royal
Homes Avasiya Kalyan Samiti for the violation period from date of
petition i.e. 17/11/2022 to date of cleaning of drain i.e. 28/12/2022. The
details are enclosed as Annexure- VII.
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...’_.j “
Shri. A.K. Bisen Shri. Santosh Gupta
Executive Engineer Superintendent Engineer

Regional Office, MPPCB, Bhopal Nagar Nigam, Bhopal



Annexure- I
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Location of Sagar Royal Homes marked on Google Map



Annexure- 11

27.12.2022 13:16
23°10'57.77'N 77°27'28.52'E
Altitude: 415m |
iMS5+33H, Danish Nagar, Bagmugaliya, Biepal, Madhya

Official of Sagar Royal Homes Awasiya Kalyan Samiti with Shri. A. K. Bisen (Executive
Engineer) and Shri. Santosh Gupta (Superintendent Engineer)



5FM5+33H, Danish Nagar, Bagmugaliya, Bhopal, Madhya
Pradesh 462026
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Sagar Royal Homes Drain inspection
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Shri A. K. Bisen (Executive Engineer, R.O. MPPCB, Bhopal) with Shri. Santosh Gupta
(Superintendent Engineer, Nagar Nigam, Bhopal) during site inspection



Annexure- 111

Municipal Corporation Bhopal Citizen Copy
Cash Receipt

REMOVAL & COLLECTION OF SOLID WASTE

Receipt Date : Dec 28, 2022

Zone Mo (ra99} | Ward No | nees _
sagar rayal hormes avasiya kalyan samiti bhoped | Mobile No 1 8131390029

Father/Husband Name Receipt Amount, 200000
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Photos of Nagar Nigam Cleaning Drain and Chamber



Annexure- V
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Citizen Copy

Municipal Corporation Bhopal

Cash Receipt

REMOVAL & COLLECTION OF SOLID WASTE

Receipt Date

Receipt Mo - 132200035506
Zone No 0999 1 =i Ward No ek
| e 999 B - | el
Marme sagar royal homes avas va katyan samitl ohape E{.j:.j Mo s
- Receipt Amount O00U00
Father/Husband Name  |moceptamounty
Address anarr-:;.a'h:-'r.e:;-resl,a-" ¥ RS Tes -t
¥ e —
Description SEWAGE MACHINE 40001 e,
-

EWWA INE 4000LITER A 0
SEPTIC TANK CLEANING CHARGES EWAGE MACHINE 40001 TER i .
Grand Total . — - _7_(;::; :
e ¢ a
i TWO THOUSAND Rupees only \ Y & ._\t\l% %)
Amount in Wonds vo | n%w-

Authorised Signato
|

Fees Receipt of Nagar Nigam Bhopal

Photos of Nagar Nigam Bhopal Cleaning the Drain and Chambers
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Bhopal Municipal Corporation Bhopal Municipal Corporation




Bhopal Municipal Corporation

Sewage Depantment
\

Technical Sanction Recommendation

Estimate Number £ 2020211195

Date: 27.122022
1. Description of Work

: CONSTRUCTION OF SEPTIC TANK AND PROVIDING AND LAYING NEW

Sh‘Wr\(iE LINE FROM SAGAR ROYAL HOMES TO EXISTING SEWAGE LINE NEAR
ASHIMA MALL, W-53, Z-13

B}Ll'h-..ﬂ NLI
2. Name of Place : N.E.QLT,‘TO?‘EI’ i B AL L.

3. Ward number / Zone number :

! DL e

L

4. Estimated Cost of Work (in number) :1,732,294.74

(in words): RUPEES SEVENTEEN LAKH SEVENTEEN LACS THIRTYTWO

THOUSAND TWO HUNDRED NINETYFOUR AND
SEVENTYFOUR PAISE ONLY

For the work mentioned above, an amount of Rs RUPEES SEVENTEEN LAKH SEVENTEEN LACS THIRTYTWO
THOUSAND TWO HUNDRED NINETYFOUR AND SEVENTYFOUR PAISE ONLY Only is hereby
recommended for technical sanctioned and it is certified that
Sewerage and Tubewells Works, 2021

the work is being executed as per MPUADD Water Supply

Sub Eggineer, A@stnnl [:'iﬂ'l-m‘
Bhopal Municipal Corporation

Bhopal Municipal Corporation

Revised Estimate of Nagar Nigam, Bhopal
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Annexure- VII

Calculation of Environmental Compensation to be levied on Sagar Royal
Homes, Bhopal:

Environmental Compensation (EC) to be levied on concemed individual/
authority as per the order of Hon’ble NGT in case of OA 92/2022 dated
29/11/2022 may be calculated as:

EC (Lacs Rs.) = [17.5(Total Sewage Generation — Installed Treatment
Capacity) + 55.5(Total Sewage Generation-Operational Capacity)] +
0.2(Sewage Generation-Operational Capacity) x N + Marginal Cost of
Environmental Externality x (Total Sewage Generation-Operational
Capacity) x N

Where; N= Number of days from the date of direction of CPCB/SPCB/PCC till
the required capacity systems are provided by the concerned authority.
Quantity of Sewage is in MLD

As per above methodology, the information recorded during inspection and
based on following parameters environmental compensation 1s assessed:-

S.No. Components of EC Estimated Value Remarks
I Total Sewage Generation per day 0.026 Flow During Peak
(MLD) (approx.) Hours based on
(The sewage overflow found in the Actual Discharge:
Kaccha Drain) Discharge = Area x
Velocity
Area = Width x
Depth
=0.2x003
=0.006 m’
Velocity = 0.05
m/sec
Discharge = 0.026
MLD
2 Installed  Treatment  Capacity 0 STP and Septic tank
(MLD) 1s not installed
3. Operational ~Capacity of STP 0
(MLD)

4 Gap in treatment of Sewage (MLD) 0.026 Total Sewage
generation- Installed
treatment capacity of
STP =0.026
Total Sewage
generation -
Operational
treatment capacity of
STP =0.026




N (No. of days of violation)

11

No. of days of
violation is
calculated from the
date of Petition Filed
1e. 17/11/2022 to
date of cleaning of
drain i.e. 28/12/2022.

Marginal cost of Environmental
Externality (Lacs. Rs. per day)

0.05

As per the guidelines
of CPCB & NGT
order in case of QA

92/2022 dated
29/11/2022 the
Marginal cost of
Environmental

Externality is taken
as minimum 0.05
and maximum 0.1 for
sewage up to 200
MLD.

As per the above data
Environmental Compensation

Rs. 2,16,130/-

EC= 17.5*(0.026-0)
+ 55.5*%(0.026-0) +
0.2%(0.026-0)*41 +
0.05%(0.026-0)*41
EC= 21613 (In
Lacs Rs.)

As per the Environmental
Compensation  guidelines  point
1.3.1 of f “In any case, minimum
Environmental Compensation shall
be Rs. 5000 per day”

Rs. 2,05,000

Total No. of days =
41

Environmental
Compensation  will
be Rs. 5000%41 =
2,05,000/-

Conclusion: Therefore Environmental Compensation to be levied on Sagar Royal Homes
Avasiya Kalyan Samiti is Rs. 2,16,130/-




